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INTRODUCTION 

I, the Chainnan, Estimates Committee having been authorised 
by the Committee, present this Hundred and Thirty-ninth Report of 
the Estimates Committee on Action taken by Government on the 
recommendations contained in the Fifth Report of the Estimates 
Committee (Second Lok Sabha) on the Ministry of Education & 
Scientific Research--Cultural and International Activities. 

2. The Fifth Report of the Estimates Committee (Second Lok 
Sabha) was presented to Lok Sabha on the 31st March, 1958. The 
Ministries of S.R. & C.A. and Education furnished their comments 
on the recommendations contained in this Report between 10th 
September, 1958 and 5th October, 1960. The replies were examined 
by the Study Group 'F' of the Estimates Committee (1959-60) in 
their sitting held on the 11 th April, 1960 and by the Study Group 
'E' of the Estimates Committee (1960-61) in their sittings held on 
the 19th and 20th December, 1960. 

3. The Report has been divided into the following four Chapters:-
I. Report 

n. Recommendations that have been accepted by Govern-
ment. 

m. Replies of the Government that have been accepted by the 
Committee. 

IV. Replies of the Government that have not been accepted 
by the Committee. . 

4. An analysis of the Action taken by Government on the recom-
mendations contained in the Fifth Report (Second Lok Sabha) of 
the Estimates Committee is given in the Appendix to this Report. It 
would be observed therefrom that out of 71 recommendations made 
in the Report, 71' 8 % have been accepted by Government. Of the 
rest, while replies of Government in respect of 24% of the recommen-
dations have been accepted by the Committee, replies in respect of 
4'2% of the recommendations have not .been accepted by the Com-
mittee. 

NEW DELHI; 

May 4, 1961. 
Vailakha -14, 1883 (Saka) 

( v) 

H. C. DASAPPA. 
Chairman, 

Estimates Committee. 



CHAPTER I 
REPORT 

The Estimates Committee are glad to state that the points brought oUt 
in their Fifth Report (Second Lok Sabha) have hen replied to by Govern-
ment generally to their satisfaction. There are, however, three recom-
mendations replies to which bave not been accepted by the Committee and 
have been commented upon in Chapter IV of this Report. 
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APPENDIX 

Analysis of the action taken by Government on the recommen-
dations contained in the 5th Report of the Estimates Committee 
(Second Lok Sabha) 

I. Total number of recommendations made . 
2. Recommendations that have been accepted by Government 

(Vide recommendations Nos. 1,2, 3,4, 5, 7, 8,9, 10, II, 
13, 14, 17, 18, 19, 20, 24, 25, 26, 27, 28, 29, 30, 31, 32 , 34. 
35. 36, 37, 38, 39, 40, 41, 42, 43, 44, 45, 46, 47, 48, 49, 51, 
53, 56, 58, 61, 63, 65, 68, 70 and 71 in Chapter II) 
Number 
Percentage to total 

3. Recommendations not accepted by Government but replies 
in respect of which have been accepted by the Committee (Vide 
recommendations Nos. 6, 15, 16,21,22,23,33, 50, 52, 54, 
57, 59, 60, 64, 66, 67 and 69 in Chapter III) 
Number 
Percentage to total 

4. Recommendations in respect of which replies of Government 
have not been accepted by the Committee (Vide recommenda-
tions Nos. 12, 55 and 62 in Chapter IV) 
Number 
Percentage to total 

3S 
GMGIPND-LS I-50S (Aii) LS-12-S-61-II7S 

71 

17 

24% 
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